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(b) The quantity and value of oniOll8 were a fol~ows:-

1978 ---- -------......... -_. ...... 
Qty. Valu Qty. Valu, 

r 212 65 ,82 ... 8 1 8-21 

3446 62,68 21 38 55'50 

11058 I 3 ' 76 55 I I ' 8 

------------------------------------------horta e Of in 

2 4. SHRI CHINTAMANI PANI-
GRAHl: Will the Minister of COM-

RCE AND CIVIL SUPPLIES be 
pleased to state: 

(a) whether Government are aware 
of the acute shortage of kerosene f1nd 
sugar in Orissa and kerosene sell-
ing at Rs. 4 to 5 per ~itre causing 
great hardship to poor people; 

(b) if so, what quantity has been 
supplied to Orissa in N ovelnber and 

ember, 1979 and or JanuarY, 
980; and 

(c) what urgent steps Government 
propose to take to make kerosene and 
sugar available at reduced prices to 
consumers? 

TH MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND STEEL 
AND MINES (S I PRANAB 
MUKHERJ ): (a) Th State Gov ... 

ment ha orted shortage of 
u rand kero De in Oris a. 

remai in qu n-
Under the ual 

e c 
retail 

tbrou 

fair price shops has been fixed at 
Rs. 2.85 a Kg, all over the country. 

As regards kerosene, the alloca-
tion and sa~es for Orissa are given 
as under:-

Month 
No¥ rober, 79 
D c rober, 79 
January, 80 

(in metric tonnes) 
Allocation 

6,585 

5,371 
5,667 

Sales 

5620 

5,324 
2,696 (1-15 

Jan, 1980) 
(Provision ) 

There have been further steep jn-
cr ses in the prices of imported 
crude oil and fi,nished product since 
Ocoober, 1979. In view of the teep 
increases in the prices of imported 
eTude and products it is not possible 
to reduce the prices of refined pet-
roleum products including kerosene 
at the stage. 

b tted by CIon" inlmum 
mme of Eeon mie , .. ction" 

235. n ,R. VASANT KUMAR PAN-
DIT: Will the Minister of FINANCE 
be pleased to state: 

(a) wh the the F derafon 0 
Indian Ch bers of Commerce and 
Industry (FleeI) has submitted 0 

overrun nt a note On "minimum pro-
am me Of economic ction"; 

(b) i so, what are he ali. points 
Or policy decision by the new Gov-
rnme.nt· and 

(c) deeisio 9 . 311Y, tak n On Be 1 
o the abo po' 81 




